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tion Force Staff. As their strength
was too meagre to control the situa-
tion the situation, Civil Police autho-
rities were approached and they
rushed to the station with re-enforce-
ment. Crowd so gathered on the plat-
form were persuaded to disperse and
when they did not heed the police
made a mild lathi-charge. Some per-
sons who ran towards Gwalior Goods-
Shed set ablaze the bales of hay be-
longing to Military lying there. The
fire enigne was summoned, which
brought the fire under control.

In the meantime, 21 DN Dakshin
Express arrived Gwalior at 00.30 hrs.
on 26-1-1981. In this train about 200
students without tickets haq already
entcred the reserved compartments
at Jhanisi and were on their way to
Delhi to witness the Republic Day
function. The Railway staff on duty
at Jhansi had persuaded them to
vacate the 1st class coaches. The
number of students being very large
the authorities did not succeed in
getting the compartments vacated.
As such they had sent a message to
Gwalior to tackle the situation there.

At Gwalior, 35 mentioneq above,
the situation was still worse. A large
number of students without ticket
had already gathered at the plat-
form. They also tried to get into the
reserved compartments. When they
were prevented, they started pelting
stones and damaged the railway pro-
perty ang the windows of the coach-
es, They also damaged/looted the
parcels lying on the platform. As a
result of heavy stone throwing,
Superintendent of Police, Gwalior and
some police personnel sustained in-
juries. Finally, the police was able
to manage the situation and the train
left Gwalior after a detention of 1
hr. and 35 minutes.

The Government of Madhya Pra-
desh has ordered ; Magistarial En-
quiry to be held by Smt. Raju Reh-
man, Deputy Secretary,

GRP/Gwalior (BG) has also re-
gistered the case at crime No. 9/81

u/s 354, 426, 336, 435, 147 and 149 IPC
and 120/131-IRA on 26-1-1981 and
are investigating it.

Dacoities in N.E.F. Railway during
the last siv months

1516. DR. GOLAM YAZDANI: Will
the Minister of RAILWAYS be plea-
sed to state:

(a) how many cases of dacoities
occured in the Darjeeling Mail, Gour
Express and New Jalpaiguri passen-
ger, Kamprup Express and Janata
Express in N.E.F. Railway between
Barsoi Junction and Ajimganj junc-
tion during the last six months upto
January, 1981;

(b) whether it is also a fact that
all these trains to and from Calcutta
are night trains and from Calcutta to
Kishanganj and vice-versa;

(c) whether Government have any
plan to introduce a few day trains to
and from Calcutta in the above line
to avoid dacoities; and

(d) what steps Government have
taken to prevent and deal with these
dacoities?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) No case of robbery/
dacoity was reported in these trains
in between Barsoi Junction and Azam
Nagar Railway Station during the
last six months upto January, 1981.

(b) Yes.

(c¢) Introduction of an additional
train between Calcutta and North
Bengal region is not operationally
feasible at present due to line capacity
constraints in sections en route, in-
adequate maintenance facilities at the
terminals and non-availabilty of re-
quisite resources by way of coaching
stock and power.

(d) Although there has been no
case of robbery/dacoity in the trains
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in Barsoi-Azamnagar section, yet the
following preventive measures are
being taken to prevent robberies/da-
coities in passenger trains:

(i) All important and vulnerable
night passenger trains are provi-
ded with Government Railway
Police escorts.

(ii) Plain clothed staff of Govern-
ment Railway Police keep on eye
on movement and activities of cri-
minals.

(iii) Drives are launcheq by Gov-
ernmeni Railway Police with the
co-operation of the District Police
to apprehend culprits.

(iv) Surprise checks on perfor-
mance of duties of the escorts are
conducted by supervisory officers of
Government Railway Police.

(v) Vestibuled doors of coaches
are closed between 2200 hrs. and
0600 hrs.

(vi) TTEs/Attendants/Conductors
of coaches have instruction to re-
main vigilant and prevent entry of
unauthoriseq persons into the coach-
es particularly reserved compart-
ments.

(vii) When there is spurt of crime
in a particular area, the attention
of the State Government concern-
ed is drawn for better protection to
railway passengers and necessary
assistance is rendered whenever re-
quired,
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